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lafis/ Dated 28‘" February 2019

ORDER
There shall be Special Bench at New Delhi on 1.3 3019 In amend ihe matters llszed beforeSlui R v adliamjan. Member (Judicial) and Ms Decpa KIisli-m, Membera‘cchnicali-Conn No”I. llie Specual Bench shall comprise of:

pedal B nah at NCLT New Delhi
thi V.l-‘, Slngh. Member (Judicial)

Shn w singh. Member (Judicial) shall flm lake up [he maiten oflhe Special Bench-Court No.7 ii and [hen intend me maflels ofColin Ne ill,The Conslllutlon ofBmch a.~ per section 41 9 <3; ol'me Companies Act, 2013.
This is in parilal modification of'Order nfcwn number daled H.2019 for 1 3.2019 only

(Shiv light/Wu)
Registrar. NCLT

Telephone: 2435345]

'l his issues villh Ihe uppmml of Hon'blc President. NCL'I'
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6. The lnsliluic ofCharlcred Accounlanls uflndia. lTL). New Delhi,
7. iii: immule ofCumpnny Secrmncs ufindia. lCSl. House 22, lnslkullonal Area. l/odl-llReach New Delhi 7 l IBM}
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